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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

O.A. No. 622 of 2024

IN THE MATTER OF:

Varun Gulati ...Applicant
Versus

State of Haryana & Ors. ...Respondents

OBJECTIONS TO THE REPORT OF THE JOINT COMMITTEE ON
BEHALF OF RESPONDENT NO. 47, M/S MADNI TEXTILE MILLS
PVT. LTD.

MOST RESPECTFULLY SHOWETH:

1. That the present objections are being filed on behalf of M/s Madni
Textile Mills Pvt Ltd., Respondent No. 47, in compliance with the
order dated 27.02.2025 passed by this Hon’ble Tribunal wherein the
newly impleaded respondents were directed to file their objections to
the Joint Committee Report dated 03.01.2025. As per the order dated
08.01.2025, the Answering Respondent has been impleaded as
Respondent No. 47 along with other industries based on the Joint

Committee Report.

2. That at the outset, it 1s submitted that the observations recorded in the
Joint Committee Report do not fully reflect the compliance status of
the answering respondent, and certain findings therein are based on
erroneous assumptions, miscalculations, and an outdated compliance

assessment.
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That the answering respondent has undertaken substantial
investments in advanced environmental control measures to ensure
strict adherence to all applicable environmental norms. The
answering respondent denies any deliberate non-compliance and
submits that the alleged deficiencies, if any, were either technical in
nature or have already been rectified through corrective measures

undertaken post-inspection.

OBJECTIONS TO THE JOINT COMMITTEE REPORT

That the Answering Respondent submits that an inspection was
conducted on 13.08.2024, and certain observations were recorded
regarding the operation of its Primary Effluent Treatment Plant
(PETP). The Answering Respondent further submits that a Show
Cause Notice (SCN) dated 02.01.2025, was issued by the Haryana
State Pollution Control Board (HSPCB). The inspection report and
the SCN alleges non-compliance on certain grounds, including
allegation primarily pertain to lower effluent generation compared to
freshwater consumption, alleged dilution of effluent with freshwater,
and non-compliance concerning pH and TDS levels in discharged

effluent.

That it is submitted that all of the above issues were raised in the Show
Cause Notice issued by HSPCB, to which the answering respondent
submitted a detailed and reasoned response. The answering
respondent duly clarified its position and provided documentary
evidence of its compliance to HSPCB. Therefore, the continued
reliance on these findings is unjustified and does not accurately reflect

the present compliance status of the unit. A Copy of the HSPCB Show
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Cause Notice and the latest detailed and reasoned response to the
HSPCB Show Cause Notice along with all the relevant annexures is

annexed herewith and marked as ANNEXURE R-1.

That the allegation regarding effluent generation being approximately
38% of freshwater consumption rather than the assumed 85% is
categorically denied. It is submitted that the apparent discrepancy
arises due to water retention within fabric processing, evaporation
losses, and steam generation. The Answering Respondent maintains
accurate water consumption and effluent discharge logbooks, duly
maintained and available for inspection. Thus, the allegation of
improper record maintenance or bypassing untreated effluent is

entirely baseless.

That concerning the alleged pH level non-compliance (recorded as pH
2), it 1s submitted that this reported anomaly is inconsistent with
operational records. The Answering Respondent maintains an
efficient and robust neutralization process within its effluent
treatment, ensuring discharged effluent consistently meets the
prescribed pH norms of 6.0-9.0. Independent third-party laboratory
analyses regularly confirm compliance with the pH standards, and the

observed discrepancy is an isolated, erroneous measurement.

That regarding the reported Total Dissolved Solids (TDS) level of
3568 mg/l against the prescribed limit of 2100 mg/l, the Answering
Respondent submits that such readings can occasionally result from
localized sampling variations. Immediate corrective actions were
undertaken post-inspection, optimizing chemical dosing and

enhancing monitoring protocols. Independent lab reports substantiate
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that the TDS levels consistently adhere to permissible limits,

nullifying the reported anomaly in the Joint Committee Report.

That the allegation of high pollution parameter reduction implying
dilution with freshwater at different treatment stages is strongly
refuted. The Answering Respondent categorically states that no
dilution infrastructure or mechanism exists within the facility. The
substantial reduction in BOD and COD levels is solely attributable to
the effectiveness of the Primary Effluent Treatment Plant (PETP),
comprising multi-stage filtration, chemical dosing, activated carbon
filtration, and tube settlers. This efficient treatment, rather than

dilution, ensures compliance.

That the Answering Respondent denies any improper practice
concerning chlorination using HCl and lime. It is submitted that these
chemicals are utilized strictly within the prescribed permissible limits
for neutralization and disinfection purposes, and their application is

standard and widely accepted industrial practice.

That the allegations and observations made in the Joint Committee
Report are primarily speculative, based on assumptions rather than
empirical evidence. The inspection itself did not identify any physical
arrangement or bypass mechanism for dilution or unauthorized
discharge, thus demonstrating that the Report’s conclusions are

unjustified and unfounded.

That the Answering Respondent consistently complies with
environmental regulations, holding valid Consent to Operate (CTO)

issued by HSPCB valid until 30.09.2026, alongside valid hazardous
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waste management authorization. The unit undergoes regular
inspections by the Central Pollution Control Board (CPCB), which
have consistently confirmed full compliance with environmental
norms, further undermining the allegations in the Joint Committee

Report.

That the Answering Respondent highlights the socio-economic
implications of any adverse action, including potential disruption of
numerous direct and indirect employment opportunities, adversely

impacting livelihoods dependent on the facility.

In view of the above submissions, the Answering Respondent
respectfully prays that this Hon’ble Tribunal reconsider the findings
of the Joint Committee Report, recognize the diligent compliance
measures implemented, and provide an opportunity for independent
re-inspection to verify compliance status. Further, it is requested that
no punitive actions or environmental compensation be imposed based

on speculative allegations without concrete and definitive evidence.

That the answering respondent remains committed to environmental
sustainability, regulatory compliance, and responsible industrial
operations and prays for a just and fair assessment of its compliance

status.

The answering respondent further reserves its right to file additional
pleadings or affidavits, if necessary, in response to any subsequent

developments in the present proceedings.
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUN! \ L \::_, :
PRINCIPAL BENCH, NEW DELHI \“u‘tqf,ﬂ@
O.A. No. 622 of 2024
IN THE MATTER OF:
Varun Gulati ...Applicant
Versus
State of Haryana & Ors. ...Respondents
AFFIDAVIT

I, Abdul Hannan S/o Saifulla, aged about 59 years R/o House No.
4928 A-1, Kaushik Puri, East Delhi OId Seelampur, Gandhi Nagar, East
Delhi-110031, do hereby solemnly affirm and stat as under-

1. That I am the authorized signatory of Respondent No.47, M/s Madni
Textile Mills Pvt. Ltd., having its office at Plot No. 387 & 388 Phase
-1 Barhi Ind. Estate, Gannaur, Sonipat, in the aforesaid Original
Application, I am aware of the facts and circumstances of the case in
my official capacity as stated above and hence, entitled to swear this

affidavit.

2 That the accompanying reply has been drafted by my counsel under
my instructions, and I say that the statements and submissions made
in the said reply are true and correct to best of my knowledge based
upon the records and my belief. I pray that the said reply to be
treated as part and parcel of this Affidavit and the same is not being

reproduced for the sake of brevity.
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3 I say that the documents / annexure produced along with the reply
are true copies of its originals. . __ \
pyt. Ltd \\
¥
"¢~ Direcior
DEPONENT

VERIFICATION:

Verified that the contents of the above affidavit are true and correct to the
best of my knowledge, belief and nothing material information has been

concealed therefrom. No part of it is false.

Verified at Delhi on this 19" day of Feb., 2025.

&y
« ™
STy fx

A DEPONENT
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A\ MARYANA STATE POLLUTION CONTROL BOARD

LN

." l]FE Plet Ne. 1, Secter-15, Part-11, Senipat smm——
: Ph. - 0130-2236119, E-mall TO: - haschrasr@amallonm toc

& e T

No HSPCOSRZ025 o? RIS

To
M/s Macni Textle Vins Pwvt LId
mmurmms&msamw_

District Gannaur, Sonipal. Harysna
Sub: Show Cause Notice for Closure under section 33-A of Water Act, 1974, prosecution actien
under section 4344 of Water Act, 1974, revocation of consent ws 27 of the Water (Prevention
& Control of Poliution) Act, 1874 & u/s 21 (4) of the Alr (Prevention and Control of Poliution)
e AsL 18081 and imposing snvironmenial compensation as per order dated 22.12.2021.

Wreeas, ihe unil was inspected on 13 08 2024 by the Joint Toam of CPCB and HSPCH in reference
10 OA No B22/2024 uted as Varun Guiati Vs State of Maryana & Ors pending belore Hob Die NGT. New
Delhi ang the u (s iInvolved in process of pre-treaiment and dyeing having CTO valid upio 30 092026

Wheoreas durng inspection following deficiencies have peen observed which need 0 be complied as

oer conditon of CTO granted 1o the said unit -

1 Effuenl gengraucn should Do approx B5% of fresh water consumplion. however in (his case effuent

generaton is 38% of fresh water consumplions, which indicates thal frash water consumption/effuent

gencraton/elfiuent discharge logdook i not propefyicomecity maintsined of unit B bypassing

untirealad elfuent

2  EMueri characltensi.cs as per anaiysis repon s as below
Parameter  PETP inlet PETP outiet | Prescribed ‘Compliance w.r.t norms |

dischargo
I norms

pht ' l & ey 3 == 6090 e Non éomaan&w rt ﬁH &_TDE:;. '
e e ‘_ - |« HOD remove-93 77%,. COD |
, BOD (mgA) 1 al10 I8 | 00 ramoval-74 12% which 8 nol
possible with exisling scheme and |
CD‘D :mg;,) = q;-; -_241" T, I :lﬁ— ndhcales dilulion with resirwate- '
| atPETP |

1SSimem | 110 R L i s HNecharan
norms & Dilution] |
TO5 (mgiy | 1782 T 336N T 2100 |

Lo Goes crlonaatian by agdng HCLand Lime STefore disc nargrg the wastewater 10 publ sewer

4 Hyr reduclon N p0'IWHSY pararelers incic 3t dilution walh freshwater n e TR a1 dfMerenl slages

A% Mgt TS s a 50 obseved 3l PFTP outlel
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5  Furher, unit Is non- complying wri PH (2 against 6.0-9.0) and TDS (3568 ma/ against 2100 mgny

Recommendation of the Team:-
1 Unit shall dismantie the provision of dilution

Therefores, ¥ou are hereby directad to show Cause & explain within 15 days as 1o why closure action
may nol be taken against your unit w/'s 33-A Waler (Prevention and Control of Pollution) Act. 1074
proseculion action under section 43/44 of Waler (Prevention and Conlrol of Pollution) Act. 1974 and
revocalion of consent urs 27 of the Water (Prevention & Control of Poliution) Act, 1974 & u/s 21 (4) of the Air
(Prevention and Control of Pollution) Act, 1881 besides initiation of legal action under the Acts for naon-
compliance of the relevant provisions of Environmenlal Acts/Rules/Laws

In case you fall 1o feply/comply with the deficiencies mentioned ahnve within 2%ave menticsed
Stipulated ime period, it will be presumed that you have nothing to £ay In this regard and accep! the stalus as
mentioned above, which will warrant Closure action against your unit under relevant Acts/ Rules besides
Initiation of legal action under the relevant Acts/Rules without giving any further notice

Whereas, for the above said violations you are liable to pay the Environmental Compensaltion in
terms of the directions of Board issued letler no HSPCB/PLG/2021/2343-2350 dated 22 12 2021 as

assessed by the Board as Per methodology defined therein
5
nal

Regio fficer
Sonepal Region
Endst. No. HSPCB/SR/2025/ Dated:

A copy of the above is forwarded to the Chairman, HSPCB, Panchkula for information, please

Regiona/ofﬁcer.
Sonepat Reqgion
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MADNI TEXTILE MILLS PVT LTD.

Factory Add: Plot No. 387 & 388, Phase-l, Barhi Indl. Area, Sonipat, Haryana

H.O.: 4928/A1, Main Road, Seelampur, Delhi - 110031

11

Ref.

To

The Regional Officer

Haryana State Pollution Control Board (HSPCB)
Sector-15, Sonipat, Haryana

SUBJECT: REPLY TO SHOW CAUSE NOTICE

REFERENCE: HSPCB LETTER NO. HSPCB/SR/2025/2725 DATED 02.01.2025,
RECEIVED ON 16.01.2025

Respected Sir,

This is in reference to the Show Cause Notice dated 02.01.2025, issued under Section
33-A, 27, and 43/44 of the Water (Prevention and Control of Pollution) Act, 1974, and
Section 21(4) of the Air (Prevention and Control of Pollution) Act, 1981. The notice
alleges non-compliance regarding effluent generation, effluent characteristics, water
dilution, and chlorination practices. We hereby submit our detailed point-wise reply
for your kind consideration.

1. BACKGROUND OF THE COMPANY

M/s Madni Textile Mills Pvt. Ltd. is a responsible and reputed industrial unit engaged
in pre-treatment and dyeing processes. Our facility operates with a valid Consent to
Operate (CTO) granted by HSPCB, which remains valid until 30/09/2026. We are
fully committed to sustainability, environmental protection, and compliance with all
applicable pollution control norms. Our Effluent Treatment Plant (ETP) is well-
maintained and functions in accordance with prescribed standards.

2. REPLY TO ALLEGATIONS IN THE SHOW CAUSE NOTICE

A. Effluent generation should be approx. 85% of fresh water consumption;
however, in this case, ecffluent generation is 38% of fresh water
consumption.

Response:

Dot w”ﬁﬁlﬁ i Tealile M5 Pt L
}\ el - nys%”
HARYANA STATE POLLUTION
CONTROL BOARD ;
Plot-1, Sector-15, Part-ll

SONEPAT-131001(HR.)

Datefi.!.??alas .......
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I, The alleged lower effluent generation percentage is due to water retention

within the fabric during processing, evaporation losses, and steam generation.

2. A significant portion of water is consumed in washing, dye fixation, and

drying, which does not directly translate into effiuent discharge.

3, Our waler balance sheet and logbooks (ANNEXURE-1) demonstrate the actual

water consumption and effluent generation, which align with industry
standards.

4. We maintain logbooks for water intake and effluent discharge, and these

records are available for inspection (ANNEXURE-2).

The unit is non-compliant with respeet to pH (2 against the prescribed
range of 6.0-9.0) and TDS (3568 mg/l agninst the preseribed limit of 2100
mg/l).

Response:

1. The alleged pH level of 2 is an anomaly, as our cffluent treatment process
includes proper pH correction through neutralization before discharge, Our
logbooks and inline monitoring system (ANNEXURE-3) consistently show pH
levels maintained within the prescribed limits,

. The increased TDS levels observed in the inspection report may have resulted
from localized sampling variations or an isolated operational fluctuation.

3. We have already taken corrective actions by optimizing our chemical dosing

and ensuring additional monitoring to maintain stable pH and TDS levels.

4. Our latest independent laboratory reports (ANNEXURE-4) confirm that both

pH and TDS levels are within permissible discharge norms.

(8]

C. High reduction in pollution parameters suggests dilution with freshwater at

different stages.
Response:

1. Our unit does not have any provision for dilution with freshwater. No such
arrangement was identified during inspection.

2. The reduction in pollution parameters is due to our efficient wastewater
treatment technology, which includes multi-stage filtration, oxidation, and
activated sludge processing,.

3. Our effluent discharge and water consumption logs (ANNEXURE-5) confirm
that no dilution is occurring,

D. The unit is using HCI and lime for chlorination before discharging

wastewater to the public sewer.

Ay menats

12
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Response:

1. The use of HCI and lime is a common and approved practice for pH adjustment
and disinfection of wastewater. Their usage in our plant is within prescribed
limits which can be verified from our plant.

2. This process ensures that the discharged effluent does not contain harmful
microbial contaminants.

3. The treated effluent meets all prescribed discharge norms.

3. OBJECTIONS TO THE SHOW CAUSE NOTICE
3.1 Lack of Evidence Supporting Allegations

The Notice is based on an assumption of non-compliance rather than tangible
evidence. The inspection team found no provision for dilution, and no scientific
justification has been provided for the alleged non-compliance.

3.2 Procedural Lapses in Issuing the Notice

o Section 27 of the Water Act, 1974 states that Consent to Operate
(CTO) cannot be granted to non-compliant units. Since our CTO was
renewed on 14/08/2021, the allegations of non-compliance appear
inconsistent with our approved status.

o The Notice was issued in January 2025, months after the inspection in
August 2024, making the timing of its issuance questionable.

o No opportunity has been given to us to conduct an independent
verification before raising allegations, violating principles of natural
justice.

33 No procedureror facilit_y to diScl_)arge untreated wastewater or dilution was
found by the inspection team on their visit.

o At the outset, we strongly object to the allegations made in the Show
Cause Notice, as they are based on mere assumptions rather than actual
findings. Our unit does not have any procedure or facility to discharge
untreated wastewater at any location other than the designated HSIIDC
line. The entire effluent generated from our Primary Effluent Treatment
Plant (PETP) is directly discharged into the HSIIDC line in a controlled
and compliant manner, ruling out any possibility of dilution. »

o During the inspection conducted by the Joint Team, no arrangement,
provision, or evidence of dilution or unauthorized discharge of untreated
effluent was found at our premises. This clearly indicates that the
allegations in the notice are speculative and not backed by any concrete

For Madni Textile Mills Pt L.

A,,,m ey
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findings. In the absence of any factual basis, no action—let alone the
closure of our unit—should be taken solely on the basis of assumptions.

3.4  Water Consumption Data does not reflect usage of freshwater for dilution:

o Upon reviewing our logbooks and recorded water consumption data, it
is evident that our unit has consistently operated within the prescribed
freshwater consumption limits. We respectfully submit that the
allegation of dilution appears to be based on an assumption that extra
freshwater was added to the effluent.

o However, since our total freshwater usage remains well within the
approved limits, the possibility of dilution simply does not arise.
Dilution, by its nature, requires an excess influx of fresh water, which is
not reflected in our records. We sincerely believe that our Effluent
Treatment Plant (ETP) is functioning effectively, ensuring compliance
through efficient treatment processes rather than any form of dilution.

o In light of this, we request a reconsideration of this observation, as it
may not accurately reflect our operational reality.

3.5 Annualinspections by the Central Pollution Control Board (CPCB)

o Furthermore, our unit undergoes annual inspections by the CPCB, in
which we have consistently been found compliant with all
environmental norms. These inspections reaffirm that our ETP functions
efficiently, effluent discharge remains within permissible limits, and no
dilution of effluent with freshwater occurs. The past records of these
inspections further validate our adherence to pollution control measures
and negate the allegations raised in the show cause notice.

4. COMPLIANCE WITH HSPCB RECOMMENDATIONS

Without prejudice to the above and to our rights and legal remedies available
under the law, we have ensured full compliance with the recommendations
issued by the Board. Since there is no provision for dilution at our unit, the
recommendation already stands complied.

5. IMPACT ON EMPLOYMENT AND INDUSTRY

1. Our unit provides direct and indirect employment to numerous workers and
vendors.

2. Any abrupt closure will severely impact livelihoods and economic stability in
the region.

3. We request that socio-economic implications be considered while evaluating
this matter.

14
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In light of the above, we request the following:

a. Withdrawal of the Show Cause Notice, as the allegations are based on incorrect
assumptions.

b. Reconsideration of compliance measures, including water balance calculations.
c. Re-inspection opportunity to verify our updated compliance status.
d. Exemption from Environmental Compensation, as our compliance data does not
warrant any penalty.

We reiterate our commitment to environmental protection and regulatory compliance
and look forward to a fair resolution of the matter.

Thanking you.
For M/s Madni Textile Mills Pvt. Ltd.

“or Madni Texdile ivills Pyt Lid

n W
Director T

15
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Plot No. 387 & 388 Phase-1, Barhi. Ind. Area Sonipat
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MADNI TEXTILE MILL PVT. LTD

P\\\W—L

Borewell Details in KLD [Monthly Consumption |Average Per Day Water _[Average Per day [Average Per day water |Average Per day |Average Production |Water used ‘\
Sr.No. |Month _ |Reading Reading From Borewell Consumption inc. boiler _[Water in Boiler [used in Production T.E discharge __|Per day (Kg) per Mtr of Produc\ioﬂ
From to Kg
1] Jun-24 59357 60848 1491 67.77 28 39.77 22.41 2598.00 15.31 \
2(  Jul-24 60848 62111 1263 66.47 24 42 .47 28.68 2856.00 14.87\
3| Aug-24 62111 63414 1303 68.58 26 42.58 31.11 2730.00 15.60
4| Sep-24 63414| 64305 891 42.43 22 20.43 30.57 1327.00 15.39
5| Oct-24 64305| 65118 813 45.17 22 23.17 22.22 1524.00 15.20
6] Nov-24 65118 65972 854 40.67 18 22.67 15.38 1505.00 15.06
7| Dec-24 65972| 66952 980 40.83 20 20.83 18.67 1395.00 14.93
2yt. LiC
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LOG BOOK OF BOREWELL

Name & Address of Unit:-MADNI TETILE MILLS PVT LTD. PLOT NO. 387 & 388 PHASE 1 BARI IND.

SONIPAT HARYANA. Month:- DEC.-2024

Flow Meter Reading Total
Date e o Consumption Signature
01.12.24 SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY
02.12.24 659339 B2l R 49 S
03.12.24 Y 983 (oSS Y5 3 8,
04.12.24 LEoSS A4S LA16 18E &/ 2
05.12.24 L% 61 L6 Re.1% 39 =
[06.12.24 Z613S: 9o O s 43 £
[07.12.24 GRS Uy SIS i S
08.12.24 SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY
09.12.24 66235416 b862%6c+)%0 3 S
10.12.24 {89017 S 5F) 2L .
11.12.24 SR 5H 65)8-8/9 & =3
12.12.24 (028677 Lb3£2.578 44 =
13.12.24 Lr3.57E L2 F/F 40 =
14.12.24 (Lo FHF LBYF396 Khy =
15.12.24 SUNDAY SUNDAY | SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY
16.12.24 L23E39 &R .11 L4 o
17.12.24 LBys3-)1/ BT GR 2k LS
18.12.24 LES2F- BT 4533 )93 % K,
19.12.24 L6121 98 &8 (68 Y7 3§ <
20.12.24 Kol LT LABY4.6s 3K =
21.12.24 AL Ao | L6675 4o
22.12.24 SUNDAY SUNDAY | SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY
23.12.24 (LE3%-678 6CIXT. &5F S7 S
24.12.24 JER NS ) ot TH | 72 ==
25.12.24 L6330 LhAS- 89 % S
e LA AR (6269 9 44 i,
27:12. —
28.12.24 \l\l\v\\J (\3.\}\\‘\9\*\'/\\1_:\ C\ —_—
29.12.24 SUNDAY SUNDAY | SUNDAY SUNDAY SUNDAY SUNDAY SUNDAY
30.12.24 5 6269 .9F 88917196 48 >
311224 L6979 695 &V 3 S—

Place : Barhi Ind. Area Sonipat

BOREWELL OPERATOR

For Madni Textile Mills Pvt, Ltd. Auth. Sign.

Crscior
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LOG BOOK OF BOREWELL
Name & Address of Unit:-MADNI TETILE MILLS PVT LTD. PLOT NO. 387 & 388 PHASE 1 BARI IND.
SONIPAT HARYANA. Month:- NOV.-2024
Flow Meter Reading Total
Date it Firmal Consumption Signature
01.11.24 —_— \ N
RTEY S — P?QS:\:LL) P\-\—T—E/—‘/M A}I\: S
BIZ\ | SOMOAY — S OTIDAY
04.11.24 UL | SN Ro 48 =
05.11.24 Reyle. 20 KA1 S =
06.11.24 f)1-411 AREE-190 g 2
07.11.24 Ac386:190 ASUTESS LR 3.
08.11.24 SIS LREQDEY 3 =
09.1124 65309389 A4 RS e, 4
101124 \— : SOVDAY - — SOMAY——
11.11.24 AUy L<So.1§F 3t 3
12.11.24 &4Se 164 4% &Y 40 s
13.11.24 Bt b1Y L8692 3é =
14.11.24 &ox.a92 RKSH A9y 45 o
FERTED [os7199) 6L [2) 4o 2
16.11.24 ISSRTIREY NI 3Y S
[7i2a y ] SRV  SOTIDAY =
181124 U LSEN ) 32 e
19.11.24 Aot HN A .a S =
201124 [S4)1.95) T4 by 3o S,
211124 ISTCED SHo. 219 29 3
221124 G5 T4e-219 ESEA MY 32 bl
ETF-ZT:\ - MO O DRIEN G MO (DHORKING ~
j2411.24 Y S UOHTDRY — SOMAY —
25.11.24 L B 3 —— AN D\
[ 26.11.24 \___,__*f\‘\\:) QQD ‘\‘LG_}\\ C\ ] \\‘\XU NN
27.11.24 S FoqU™ ASQU3 ) 34 R
28.11.24 CcRU3.2a] 6249149 A =
29.11.24 SSEAY AG31S%) 72 fa iy
01124 £593-94) AETHR.119 G -
)

Place : Barhi Ind. Area Sonipat

BOREWELL OPERATOR

For Madni Textile Mills kauli'rt\(.lSign_

Taii

-~ Director
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LOG BOOK OF BOREWELL
Name & Address of Unit:-MADNI TETILE MILLS PVT LTD. PLOT NO. 387 & 388 PHASE 1 BARI IND.
SONIPAT HARYANA. Month:- OCT.-2024
Flow Meter Reading Total
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LOG BOOK OF BOREWELL
Name & Address of Unit:-MADNI TETILE MILLS PVT LTD. PLOT NO. 387 & 388 PHASE 1 BARI IND.

SONIPAT HARYANA. Month:- SEP.-2024
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LOG BOOK OF BOREWELL
Name & Address of Unit:-MADNI TETILE MILLS PVT LTD. PLOT NO. 387 & 388 PHASE 1 BARI IND.
SONIPAT HARYANA. Month:- AUG.-2024
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LOG BOOK OF BOREWELL
Name & Address of Unit:-MADNI TETILE MILLS PVT LTD. PLOT NO. 387 & 388 PHASE 1 BARI IND,
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LOG BOOK OF BOREWELL
Name & Address of Unit:-MADNI TETILE MILLS PVT LTD, PLOT NO. 387 & 388 PHASE 1 BARI IND.
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LOG BOOK OF EFFLUENT TREATMENT PLANT

Name & Address of Unit_MADNI TEXTILE MILLS PVT LTD. ,PLOT NO. 387 & 388 PHASE -1 BARHI IND, AREA SONIPAT HARYANA. Month: DEC.
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Name & Address of Unit_MADNI TEXTILE MILLS PVT LTD. ,PLOT NO. 387 & 388 PHASE -1 BARHI IND. AREA SONIPAT HARYANA. Month: NOV.
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LOG BOOK OF EFFLUENT TREATMENT PLANT

Name & Address of Unit_MADNI TEXTILE MILLS PVT LTD. ,PLOT NO. 387 & 388 PHASE -1 BARHI IND. AREA SONIPAT HARYANA. Month: OCT.
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Name & Address of Unit_MADNI TEXTILE MILLS PVT LTD. ,PLOT NO. 387 & 388 PHASE -1 BARHI IND. AREA SONIPAT HARYANA. Month: SEP.

2024
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Date initial | Final | Treated | Meter I e ; nitia ina i Sludge |

t e :te: :;‘egt Lime Ferrous ::;l‘y;tmmg Initial Final Consympton (in Kg) Signature
01.09.24 | |— | COAY SUND™NAY SOM™NA Y
020924 18Whkmleamed 34 [0 [lol [loia [Yocom | 928 [3E 32 Jaelsy | =X |
1030924 91 %S| 1o [To [podx | Qox | Resown. | OB | 092 2 S
040920 | —1— o UDsARMNE [ — s LSRRG —
05.09.24 | TS WHRKING [~—F— No LOOAKIMNG
06.09.24  [1825\.\30 | R&H £ | 9C (2 [k |Foba [Swore | AR | a2 29 Yol | =
07.0924 Q%M bt |IBRSSIo] 28 [A [0 [1ook8 Yoo, | J2% | o, | 36 Yole | £
08.09.24 | | —| L SUMSAY — 1 T T X OAY A —— SUOMNRY ———
090924 [\q9SSHOIERIAd 3, (@9 [lobs [OQe¥a  [Memoms. | (ol3 | WMeS ) ool | &
100924 19930 20e89F-Se] 22 [ [Yeets |Sopo [Reed [(ESSHETYS 50 B | £
110924 hogaShe AT26d Jo [N [ [Seln [SYoome [ NS | W2t | 36 lowsy | S5
120924 oo oo MeaSISn| 28 | &[40 [ QoS [Smvown. | UR) [ lus | R ol | &
130924 |npas gl el 2 [2y S [Reogpn, [ 1S [434s | I6 [ Geis | S
140924 [t lys[ReB I 39 [ Th [l (%0l [Somame, [ 1 [0 [ € New)s | &
15.09.24 ] SuMney S S T SUmfnay - NS —
100924 |AesqesiMihscl 3y [0 [Oin [2abo [Bengen 1380 [ 1319 [ 32 [l [ =
170924 B 4SS Ho] 36 [ e [0l [~ [ \wodse ] 1R19 [ 134 L2 Aoy | &
18.09.24 (193 34d Q36| 20 EEENNIESNINN WY €. IS [ e
19.09.24 N0 0N R = ~ — WD UWRKTNG —

. s Pvt, Lid.


https://v3.camscanner.com/user/download

2938

200924 IIRAc|[PRZ.S| o M\ [lnalis | Qobs [Jesom. | 1396 | 32 3¢ [\l A
21092492 PRS2y 3.0 [0S | JerS oo, | 3483 [ Mo | 32 [ Cofa| 5
2208 ShTRE S—1— Jutn  — UMNAY— |
20924 |RASHIAWIS |30 [To  [heke Pede [Sceaw. | Whoe | 1Sk 36 teatan | |
260924 QIS [Oe[34 | |QuS [Reka | Zoedie, | \Sed | 1XUS | 39 ok | & |
50924 || RGel 3¢ [ 63 [worn | el | Meopw, | 1S4 [ 453y 39 Rl | 5|
260920 (e [PBHN R [do | Qs | PR | S, | 1SBY | 1626 24 boola | & |
2702 |l Moshdop [N [look® [Aeka [Qoogem, | 1620 [ 1659 | 39 | Selonl 3 |
280924 [RS8 00 24 o | leokn | aee [ Romawen | 1689 | M99 | 30 Pl | A |
) 290924 ) | — SLuAY —1 =1 XAy [ — QUMNDAY A !
0002 |, — TAs UHORWIMG MO RN, [s——F—
|

Place : Barhi Ind. Area Sonipat

ETP OPERATOR
Auth. Sign.

31


https://v3.camscanner.com/user/download

2939

LOG BOOK OF EFFLUENT TREATMENT PLANT

32

Name & Address of Unit_MADNI TEXTILE MILLS PVT LTD. ,PLOT NO. 387 & 388 PHASE -1 BARHI IND. AREA SONIPAT HARYANA. Month: AUG.
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Name & Address of Unit_MADNI TEXTILE MILLS PVT LTD. ,PLOT NO. 387 & 388 PHASE -1 BARHI IND. AREA SONIPAT HARYANA. Month: JULY.
2024
Flow Meter Reading (KL) ph Chemical Consumption Energy Meter
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LOG BOOK OF EFFLUENT TREATMENT PLANT

Name & Address of Unit_MADNI TEXTILE MILLS PVT LTD. ,PLOT NO. 387 & 388 PHASE -1 BARHI IND. AREA SONIPAT HARYANA. Month: JUNE.
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Flow Meter Reading (KL) ph Chemical Consumption Energy Meter
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LOG BOOK OF INLET METER

/ ’Name & Address of Unit:-MADNI TEXTILE MILLS PVT LTD. PLOT NO 387 & 388 PHASE 1 BARHI IND.
. AREA SONIPAT HARYANA Month:-DEC- 2024
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LOG BOOK OF INLET METER
\ame & Address of Unit:-MADNI TEXTILE MILLS PVT LTD. PLOT NO 387 & 388 PHASE 1 BARHI IND.
AREA SONIPAT HARYANA Month:-NOV- 2024
INLET Meter Reading Total
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LOG BOOK OF INLET METER

Name & Address of Unit:-MADNI TEXTILE MILLS PVT LTD. PLOT NO 387 & 388 PHASE 1 BARHI IND.

AREA SONIPAT HARYANA Month:-OCT- 2024
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LOG BOOK OF INLET METER

Name & Address of Unit:-MADNI TEXTILE MILLS PVT LTD. PLOT NO 387 & 388 PHASE 1 BARHI IND.
AREA SONIPAT HARYANA Month:-SEP- 2024

~or Madni Teytile Mills

m

Pvt. Ltd.
o
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LOG BOOK OF INLET METER

Name & Address of Unit:-MADNI TEXTILE MILLS PVT LTD. PLOT NO 387 & 388 PHASE 1 BARHI IND.

AREA SONIPAT HARYANA Month:-AUG- 2024
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LOG BOOK OF INLET METER

Nome & Address of Unit:-MADNI TEXTILE MILLS PVT LTD, PLOT NO 387 & 388 PHASE 1 BARHI INE
AREA SONIPAT HARYANA Month:-JULY- 2024
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LOG BOOK OF INLET METER

Name & Address of Unit:-MADNI TEXTILE MILLS PVT LTD. PLOT NO 387 & 388 PHASE 1 BARHI IND.
AREA SONIPAT HARYANA Month:-JUNE- 2024
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ANV € — Y
ASld ENVIRO LAB

(An 1ISO 9001:2015, 14001:2015, 45001:2018, CPCB Gowt. Approved Laboralory)
Job Description : Environmental Testing, Calibration of Equipments, ETP/STP Plant Operation Etc.

Bnnch Off, : 03, 1st Floor, Hotol SANAYA Complox Slikka Colony, Dalhi Road Sonipat- 131001 (HR)

Ph. No. : 9992999998, 9996996689 Email : atservices2100@gmall.com, info@atservices.coin

Test Report
[ Report No.: AEL/MTM/16012025/WW/01 I Reporting Date : 21/01/2025 |
Issued to: Sample I'd :AEL/MTM/160125/WW/01
M/s Madni Textile Mills Private Limited Date :16.01.2025
Plot No.-387 & 388, Phase-1, Bari Ind. Area, Period of testing :16.01.2025 to 21.01.2025
Sonipat
SAMPLE PARTICULARS:
Type of the Sample Untreated Effluent Water Sample
Date of Sample Receiving 16.01.2025
Point of Sample Collection From ETP Inlet
Sample Collected By Customer
Purpose of Analysis Monitoring
TEST RESULTS:
Sr. No. B Parameters Results Test Protocol
Unit
1 pH == 5.96 APHA 23rd Ed. 4500 H B
2 Chemical Oxygen Demand(COD) mg/| 541.8 APHA 23rd Ed. P-5220 B
Bio-Chemical Oxygen Demand ! ]
3 (BOD) at 279C for 3 days mg/| 185.0 1S-3025 (P-44)
4 Total Suspended Solids mg/| 169.0 APHA 23rd Ed. 4500 H B
5 0Oil & Grease mg/l 13.5 1S-3025 (P-39)
6 Total Dissolved Solids mg/l 1702 APHA 23 Ed. 2540 C
For Madni Textile Mills Pvt. Ltd.
‘}W"‘"‘W
Che t - Dirnctor
Note: 1. The result listed refer only to the tested samples and

2. Sample will be destroyed one month from the date of Issue of test certificate.

3. Any complaints about this report should be communicated within 7 days of issue of this report

4. The report Is Nut to be reproduced-wholly or In part and can Not be used as an evidence (n the Court of law and should Not be used In any advertising
Medla without our special permission in writing.
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2953 s

@sSla ENVIRO LAB

(An 1SO 9001:2015, 14001:2015, 45001:2018, CPCB Gowvi. Approved Laboralory)
Job Description ; Environmental Testing, Calibration of Equipments, ETP/STP Plant Operation Etc.

Branch Off 03, 1st Floor, Hotel SANAYA Complex, Sikka Colony, Delhi Road, Sonipat- 131001 (HR)

Ph. No 9992999998 9996996689 Email atservices2100@gmail.com, info@atservices.co.in

Test Report
[ Report No.: AEL/MTM/16012025/WW/02 | Reporting Date : 21/01/2025 |
Issued to: Sample I'd : AEL/MTM/160125/WW/02
M/s Madni Textile Mills Private Limited Date :16.01.2025
Plot No.-387 & 388, Phase-1, Bari Ind. Arca, Period of testing :16.01.2025 to 21.01.2025
Sonipat
SAMPLE PARTICULARS:
Type of the Sample Treated Effluent Water Sample
Date of Sample Receiving 16.01.2025
Point of Sample Collection From ETP Outlet
Sample Collected By Customer
Purpose of Analysis Monitoring
TEST RESULTS:
Standard
Sr. No. Parameters Unit Results | Limitas per Test Protocol
HSPCB
1 pH -- 7.91 6.0-9.0 APHA 23 Ed. 4500 H B
2 Chemical Oxygen Demand(COD) | mg/] 185.0 1400 APHA 23~ Ed. P-5220 B
Bio-Chemical Oxygen Demand
3 mg/l | 540 500 1S-3025 (P-44)
(BOD) at 27¢C for 3 days

4 Total Suspended Solids mg/l 41.0 1500 APHA 23rd Ed. 4500 H B

5 0Oil & Grease mg/l 4.2 15 1S-3025 (P-39)

6 Total Dissolved Solids mg/I 1539 2100 APHA 23 Ed,, 2540 C

Remark-N.S.-Not Specified, Standard Limits are given as per consent (Barhi Industrial Area, Sonipat)

Eor Madni Textile Mills Pvt. Ltd.
b t mmW
ram Mirectol

« The result listed refer unly Lo the tested samples and appll

Z Sample will be destroyed one month from the date of lnuc of test certificate.

3. Any complaints about this report should be communicated within 7 days of Issue of this report

4. The report is Not 1o be reproduced-wholly or (n part and can Not be used as an evidence In the Court of law and should Not be used In any advertising
Media without our special permission in writing.
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2954
@Sl@ ENVIRO LaB

(An 1SO 9001:2015, 14001:2015, 45001:2018, CPCB Gowvi. Approved Laboratory)
Job Description : Environmental Testing, Calibration of Equipments, ETP/STP Plant Operation Elc.

47

Branch Off. : 03, 1st Floor, Hotel SANAYA Complex, Sikka Colony, Delhi Road, Seonipat- 131001 (HR)

Ph. No. : 9992999998, 9996996689 Email : atservices2100@gmail.com, info@atservices.co.in

Test Report
[Report No.: AEL/MTM/21082024/WW/01 | Reporting Date : 27/08/2024 |
lssucd to: Sample l'd : AEL/MTM/210824/\VW/01
M/s Madni Textile Mills Private Limited Date :21.08.2024
Plot No.-387 & 388, Phase-1, Bari Ind. Area, Period of testing :21.08.2024 to 27.08.2024
Sonipat
SAMPLE PARTICULARS:
Type of the Sample Untreated Effluent Water Sample
Date of Sample Receiving 21.08.2024
Point of Sample Collection From ETP Inlet
Sample Collected By Customer |
Purpose of Analysis Monitoring 1
TEST RESULTS:
Sr. No. Parameters Results Test Protocol ;
Unit
1 pH - 6.20 APHA 23 Ed. 4500 H B
2 Chemical Oxygen Demand(COD) mg/1 608.5 APHA 23 Ed. P-5220B ;
Bio-Chemical Oxygen Demand i 5 '
3 (BOD) at 27°C for 3 days mg/I 203.0 1S-3025 (P-44) 1
4 Total Suspended Solids mg/1 153.0 APHA 23rd Ed. 4500 H B ‘
5 Qil & Grease mg/l 14.1 [S-3025 (P-39) ‘
6 Total Dissolved Solids mg/1 1598.0 APHA 23 Ed., 2540 C J
= adni Textile Mills Pvt. Ltd
per
Ch By

Note: 1. The result listed refer only to the tested samples and applicable parameters.

2 Sample will be destruyed one manth from the date of lssue of test certificate.

3. Any complaints about this report should be communicated within 7 days of issue of this report

4. The report Is Not to be reproduced -wholly or In part and can Not be used as an evidence In the Court of law and should Not be used in any advertising
Media without our special permission in writing.
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@Sld ENVIRO LaB

(An 1ISO 9001:2015, 14001:2015, 45001:2018, CPCB Gowt. Approved Laboratory)
Job Description : Environmental Testing, Calibration of Equipments, ETPISTP Plant Operation Etc.

48

Branch Off. : 03, 1st Floor, Hotel SANAYA Complex, Sikka Colony, Delhi Road, Sonipat- 131001 (HR)

Ph. No. : 9992999998, 9996996689 Email : atservices2100@gmail.com, info@atservices.co.in

Test Report
| Report No.: AEL/MTM/21082024/WW/02 | Reporting Date : 27/08/2024 |
Issued to: Sample I'd : AEL/MTM/210824/WW/02
M/s Madni Textile Mills Private Limited Date ~ :21.08.2024
Plot No.-387 & 388, Phase-1, Bari Ind. Area, Period of testing :21.08.2024 to 27.08.2024
Sonipat
SAMPLE PARTICULARS:
Type of the Sample Treated Effluent Water Sample
Date of Sample Receiving 21.08.2024
Point of Sample Collection From ETP Outlet
Sample Collected By Customer |
Purpose of Analysis Monitoring N B
TEST RESULTS: ) |
|
Standard
Sr. No. Parameters Unit Results | Limitas per Test Protocol
HSPCB
1 pH - 8.32 6.0-9.0 APHA 23 Ed. 4500 HB
2 Chemical Oxygen Demand(COD) | mg/1 198.2 1400 APHA 23 Ed. P-5220 B
Bio-Chemical Oxygen Demand
3 mg/l 66.0 500 1S-3025 (P-44)
(BOD) at 27°C for 3 days
4 Total Suspended Solids mg/l 335 1500 APHA 23rd Ed. 4500 H B
S 0il & Grease mg/I 48 15 1S-3025 (P-39)
6 Total Dissolved Solids mg/1 1924 2100 APHA 23 Ed.,2540 C

Remark-N.S.-Not Specified, Standard Limits are given as per consent (Barhi Industrial Area, Sonipat)

For Madni Texlile Miils Pvt. Ltd.
j&w"" ?
~ee- r‘: -~r

Checkgd By

Note: 1. The result listed refer only to the tested samples and applicable parameters.

2 Sample will be destroyed one month from the date of issue of test certificate.

3. Any complaints about this report should be communlcated within 7 days of Issue of this report
4. The report Is Not to be reproduced-wholly or In part and can Not be used as an evidence In the Court of law and should Not be used In any advertising
Media without our special permission in writing.
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VAKALATNAMA

BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 622 OF 2024

IN RE:-

VARUN GULATI .. APPLICANT
VERSUS

STATE OF HARYANA & ORS. ...RESPONDENTS

KNOW ALL to whom these presents shall come that I/We, undersigned the above named do hereby
appoint.
SIDDHARTH BATRA (P/1083/2004), ARCHNA YADAV (D/1837/2020), SHIVANI CHAWLA {D/2233/2019),
CHINMAY DUBEY (D/8141/2021) & RHYTHM KATYAL {D/3528/2022);
Advocates
Safram Dass B & Co., 8A, Sagar Apartment, 6 Tilak Marg, New Delhi-110001
Mob: 988888 4445, Email: siddharih batra@satramdass.com

(hereinafter called the advocate/s) to be my/our Advocate in the above noted case and authorize
him: -

To act, appear and plead in the above-noted case in this Court or in any other Court in which
the same may be tried or heard and also in the Appellate Court including High Court subject to
payment of fees separately for each court by me/us.

To sign file, verify and present pleadings, appeals, cross-objections or petitions for executions,
review, revision. withdrawal, compromise or other petitions or aoffidavits or other documents as may be
deemed necessary or proper for the prosecution of the said case in all its stages subject to payment
of fees for each stage. To file and take back documents, to admit and/or deny the documents of
opposite party. To withdraw or compromise the said case or submit to arbitration any differences or
disputes that may arise touching or in any manner relating to the said case. To take execution
proceedings. To deposit, draw and receive monthly cheques, cash and grant receip!s thereof and to
do all other acts and things which may be necessary to be done for the progress and in the course of
the prosecution of the said case. To appoint and instruct any other Legal Practitioner authorizing him
to exercise the power and authority hereby conferred upon the Advocate whenever he may think fit
to do so and to sign the power of attorney on our behalf.

And I/We the undersigned do hereby agree to ratify and confirm all acts done by the
Advocate or his substitute in the matter as my/our own acts, as if done by me/us o all intents and
proposes. And I/We undertake that I/We or my /our duly authorised agent would appear in Court on
all hearings and will inform the Advocate for appearance when the case is called. And I/We the
undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of
the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which
he shallreceive and retain for himself. And I/We the undersigned do hereby agree that in the event of
the whole or part of the fee agreed by me/us to be paid fo the advocate remaining uppaid he:shall

be entitled to withdraw from the prosecution of the said case until the same'is paid Up. The fee settlaa.. '

Is only for the above case and above Court. 1/We hereby agree that ohee fee is-paid. 1/We wil hef
be entitled for the refund of the same in any case whatsoever and if the case prolongs for' more than
3 years the original fee shall be paid again by me/us.

IN WITNESS WHEREOF I/We do hereunto set my/our hand to these presents the contents of ;Nigi&h Efaze
been understood by me/us on this19thgay of...... May 5025 ? " u”/
Accepted, identified and certified subjected to the terms of the fees. o

J mfn
7 A@mﬁw/.’ jM =

[SIDDHARTH BATRA] [ARCHNA YADAV] Client

g - L7
[SHIVANI CHAWLA] [CHINMAY DUBEY] & [RHYTHM KATYAL]
Advocates
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Mob.9899998908
8010040203

MADNI TEXTILE MILLS PVT LTD.

Factory Add:- Plot No. 387 & 388 Phase-1, Barhi Indl. Area Sonipat, Haryana
H.O.:-4928, A-1, Main Road Seelampur, Delhi-110031

Date:-17.02.2025

Abstract of the minutes of the meeting of the Board of Directors of M/S MADNI TEXTILE MILLS PVT.
LTD. Held on 17.02.2025 at the Ragistered office at 4928, A-1, Main Road Seelampur Delhi-110031 of
the company at 11.00 A.M.

RESOLVED THAT Mr. ABDUL HANNAN be and is hereby authorized on behalf of M/S MADNI TEXTILE
MILLS PVT. LTD,, to initiate, file, defend, represent, and conduct legal cases, proceedings, or claims
in any court of law, tribunal, or any other judicial or quasi-judicial authority in connection with the
business or matters of the Pvt.Ltd.

RESOLVED FURTHER THAT Mr. ABDUL HANNAN is authorized to sign, verify, and submit all
necessary documents, affidavits, pleadings, applications, and undertakings, and to appoint
advocates, solicitors, and other professionals as may be required for such proceedings.

RESOLVED FURTHER THAT all actions taken by Mr. ABDUL HANNAN in connection with the above
matters be and are hereby ratified and confirmed by the M/S MADNI TEXTILE MILLS PVT. LTD.

RESOLVED FURTHER THAT a certified true copy of this resolution be provided to all concerned
authorities as and when required for their records and reference.

For M/S MADNI TEXTILE MILLS PVT. LTD. For M/S MADNI TEXTILE MILLS PVT. LTD.
a1,
ma”
IMRAN KHAN ABDUL HANNAN

(Director) (Director)

50
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: : Vijay Kumar <vijay.kumar@satramdass.com>
SATRA MD’z‘.L:v B & CO

Advance service copies of short reply on behalf of Respondent Nos. 19, 38, 43, 44, 47 &
48 in O.A. No. 622/2024 titled as 'Varun Gulati v. State of Haryana & Ors.'

1 message

Vijay Kumar <vijay.kumar@satramdass.com> Wed, May 21, 2025 at 2:48 PM
To: Mansi Chahal <mansichahal104@gmail.com>, Varun Gulati <jansewajanhit@gmail.com>, Chinmay Dubey
<chinmay.dubey@satramdass.com>, Shivani Chawla <shivani.chawla@satramdass.com>, Archna Yadav
<archna.yadav@satramdass.com>

E Paperbook-NGT REPLY-R47 Madni Textile Mills Pvt
Ltd.pdf

E Paperbook-NGT REPLY-R48 Dhruv
Global_Redacted.pdf

E Paperbook -NGT REPLY-R44 SINO_Redacted.pdf

E Paperbook-NGT REPLY-R38 Bansal

Processing_Redacted.pdf
Dear Sir,

PFA.

Advance service copies of short reply on behalf of Respondent Nos. 19, 38, 43, 44, 47 & 48 in O.A. No. 622/2024 titled as
'Varun Gulati v. State of Haryana & Ors.'

Kindly treat the same as Proof of service.

Regards

Vijay Kumar
Office Manager

SATRAM DASS B & CO.

8A Sagar Apartment

6 Tilak Marg

New Delhi - 110001

Landline - +91-11-47046111
vijay.kumar@satramdass.com

Satram Dass B & Co. made the following annotations

"This message and any attachments are solely for the intended recipient and may contain confidential or privileged
information. If you are not the intended recipient, any disclosure, copying, use, or distribution of the information included in
this message and any attachments is prohibited. If you have received this communication in error, please notify us by reply e-
mail and immediately and permanently delete this message and any attachments. Thank you."

2 attachments

ﬂ Paperbook-NGT REPLY-R19 KANODIA_Redacted.pdf
12871K

E Paperbook-NGT REPLY-R43 PP TEXOFAB_Redacted.pdf
11747K


https://drive.google.com/file/d/117uGtmAzrKLHUvgFP0WOV1-FNdojdZki/view?usp=drive_web
https://drive.google.com/file/d/1qoLAPO_lVUSn-Ux6fson6DVXUJXlNGTj/view?usp=drive_web
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